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Title: Introduction of the Code of Criminal Procedure (Amendment) Bill, 2006.

#ft gt fig ad ‘qEar (NSl ¢ "Eigy, AUk dear g 6 g ufthar wfedr 1973 # iR H¥ed B AT
s P REUT ST D AN & Y|

MR. DEPUTY-SPEAKER:The question is:

“That leave be granted to introduce a Bill further to amend the Code of Criminal
Procedure, 1973.”

The motion was adopted.

#ft =ft fig waa ‘quar : wekg, # At RewRnfid e gl

*Published in the Gazette of India, Extraordinary, Part-II, Section-2,
dt. 24.11.2006
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